                                        DELHI LEGISLATIVE ASSEMBLY 

   List of Business

          Wednesday 18th April, 2007/ 28 Chaitra 1929(saka)
2.00 PM

	1
	Question Hour: Starred Questions as shown in separate list to be asked and replies given.



	2
	Special Mention (Rule 280): The following  Members to raise matters under Rule 280:-

1. Shri Ramesh Lamba           

2. Shri Jile Singh Chauhan

3. Shri Surender Kumar

4. Shri Veer Singh Dhingan

5. Shri Mohan Singh Bisht

6. Shri Vijay Jolly

7. Dr. Jagdish Mukhi

8. Shri Ramesh Bidhuri

9. Shri Mange Ram Garg

10. Shri Amrish Singh Gautam 



	3 
	Papers to be laid on the Table:

Shri Haroon Yusuf, Minister of Transport & Power to lay the following Notifications: -

1. Notifications dated 10.01.07 regarding assignment of code no. and areas of jurisdictions on the Zonal Offices of the Transport Department.

2. Notifications dated 15.02.07 regarding amendment in rule 2,4 and 27 of the Delhi Motor Vehicle Rule 1993.
                     

	4
	 Budget (2007-2008): Discussion to continue on the Annual Budget 2007-2008 presented by the Finance Minister on 16th April 2007.

.



	
	  Delhi                                                                               Siddharath Rao

18th April, 2007                                                                     Secretary



